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Incentives for Export
2769. SHRI BAL RAJ MADHOK :
SHRI RANJIT SINGH :
SHRI D. C. SHARMA :
SHRI BENI SHANKER
SHARMA :
SHRI HARDAYAL DEVGUN :

Wiil the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) whether Government propose to
give incentives for good export perfor-
mance ;

(b) if so, the details thereof ; and

(c) the steps taken to muaintain high
standards and also for boosting exports ?

THE DEPUTY MINISTER IN
THE MINISIRY OF FOREIGN
TRADE AND SUPPLY (SHRI
CHOWDHARY RAM SEWAK) :
(8) and (b). As an incentive and enco-
uragement to geod export  performance,
Government had evolved and announced
a Scheme of Awards to Exporters for
outstanding export performance. The
Resolution on the subject is published in
the Guzette of India, Extraordinary, dated
23rd November, 1968, us umended by the
Resolution noutied ia the Gazette oo the
16th Junuary, 1969.

(¢) High Standards in exports are
sought to be maintained through (i) the
Scheme of Quality Control in  exports
which is now extended to nearly 859, of
our total exports ; (ii) a Scheme of registra-
tion of exporters by Export Promotion
Councils and Commodity Boards, for being
eligible for export assistance; (ili) prompt
and energetic attention to disputes in
internutional trade through the good
offices of our Commercial representatives
abroad, the Director General of Commer-
cial Intelligence and Statistics, agencies
like Export Promotion Councils and





